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South India has experienced difficulty
im obtaining its requirement of art
silk yarn; and

(b) it so, the steps taken in this
regard to help the industry?

The Minister of Industry (Shri
Manubhai Shah): (a) Some represen-
tations were received that art silk
yarn was not available for use by
handloom industry in sufficient
quantities.

(b) Arrangements have been made
with four indigenous manufacturers
of art silk yarn to distribute a speci-
fled percentage of their production to
the handloom weavers in the country.

Delegation to East European
Countries

973 { Shri Vidya Charan Shuk!la:
) ‘L Shri Kistalya:
Will the Minister of Commerce and
Industry be pleased to state:

(a) the precise nature of sugges-
tions made by the delegation which
made a survey of the export markets
in East European countries regarding
the examination of the role of the
State Trading Corporation and the
possibility of increasing the Cor-
poration’s usefulness to the cus-
tomers; and

(b) the progress made in giving
detailed consideration to these sug-
gestions?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) Attention is invited to the state-
ment laid on the Table of the House
in reply to Starred Question No. 1
answered on the 17th  November,
1958.

(b) The State Trading Corporation
i{s gradually expanding its business
and increasingly earning the satis-
faction of its customers.
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Weavers Co-operative Socleties in
Andhra Pradesh

*983 Shri D. V. Rao:
{ Shri Nagi Red@y:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether Governmeni have re-
ceived any complaint regarding the
arrears of subsidy on handlooms pro-
ducts to be paid to the Weavers Co-
operative Sqrieties in Andhra Pra-
desh, due to the delay in the disburse-
ment of funds from the Centre;

(b) if so, what action has been
taken; and





